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CENTUM ELECTRONICS LIMITED

Corporate Identification Number (CIN) - L85110KA1993PLC013869
Regd Office: No. 44, KHB Industrial Area, Yelahanka New Town,
Bangalore - 560 106 Tel: 080 - 4143 6000

Fax: 080 - 4143 6005 Email: investors@centumelectronics.com
Website: www.centumelectronics.com

NOTICE OF .i. 30™ ANNUAL GENERAL MEETING OF
ENTUM ELECTRONICS LIMITED
Notice is hereby given thatthe 30" Annual General Meeting (AGM) of Centum Electronics Limited (“Company”)is
scheduled to be held on Friday, August 11, 2023 at 04:30 p.m. IST through Video Conferencing (“VC”) or Other
Audio Visual Means ("OAVM”) in compliance with applicable provisions of the Companies Act, 2013 and Rules

framed thereunder and the Securities Exchange Board of India (SEBI) (Listing Obligations and Disclosure
Requirements), Regulations, 2015.

Pursuant to the General Circular No. 10/2022 dated 28" December 2022, issued by the Ministry of Corporate Affairs
(MCA) and Circular SEBI/HO/CFD/PoD-2/P/CIR/2023/4 dated 5" January 2023, issued by SEBI (hereinafter
collectively referred to as “the Circulars”) companies are allowed to hold AGM through Video Conferencing (VC) or
Other Audio-Visual Means (OAVM), without the physical presence of shareholders at a common venue. Accordingly,
the 30" AGM of the Company is being held through VC/OAVM. Further, the Securities and Exchange Board of India
(“SEBI”) vide its Circular No. SEBIHO/DDHS/DDHS-RACPOD1/P/CIR/2023/001 dated 5" January 2023
(“SEBI Circular”) has granted relaxation in respect of sending physical copies of the annual report to shareholders.
Accordingly, the Notice of the AGM along with the Annual Report for FY 2022-23 is being sent only through electronic
mode to those Members whose email addresses are registered with the Company / the Registrar / Depositories by KFin

Form No. INC-25A
BEFORE THE REGIONAL DIRECTOR, MINISTRY OF CORPORATE
AFFAIRS WESTERN REGION

In the matter of the Companies Act, 2013, Section 14 of the Companies Act, 2013 and Rule 41 of
the Companies (Incorporation) Rules, 2014

Andhra Paper Limited

Serving you with pride.

QL
(Corporate Identity Number: L21010AP1964PLC001008)

Regd. Office: Rajamahendravaram — 533 105, East Godavari District, Andhra Pradesh, India. Tel: +91-883-2471831
Corp. Office: 31, Chowringhee Road, Park Street, Kolkata — 700 016, West Bengal, India. Tel: +91-33-71500500
Website: www.andhrapaper.com E-mail: bijaykumar.sanku@andhrapaper.com

NOTICE OF THE 59™ ANNUAL GENERAL MEETING AND E-VOTING

Annual General Meeting:

NOTICE is hereby given that the 59" Annual General Meeting (‘AGM’ or ‘Meeting’) of the Members of Andhra Paper Limited
(‘the Company’) will be held on Friday, August 11, 2023 at 11.30 A.M (IST) through Video Conferencing (‘VC’) / Other Audio
Visual Means (‘OAVM’) to transact the business set out in the Notice of the AGM.

In accordance with the General Circular No. 10/2022 dated December 28, 2022 read with the General Circulars dated
May 5, 2022, January 13, 2021, May 5, 2020, April 13, 2020 and April 8, 2020 issued by the Ministry of Corporate Affairs
(‘MCA Circulars’) and Circular dated January 05, 2023 issued by Securities and Exchange Board of India ("SEBI’), the
Company has sent on July 18, 2023, the Annual Report 2022-23 including Notice of 59" Annual General Meeting through
electronic mode only, to those Members whose e-mail addresses are registered with the Company/Registrar & Transfer
Agent, KFin Technologies Limited (‘Kfintech’) as on Friday, July 14, 2023. The Annual Report 2022-23 including 59" AGM
Notice of the Company are available on the website of the Company at https://www.andhrapaper.com/investors-agm-2023.
html and also on the website of Kfintech at https://evoting.kfintech.com. A copy of the same is also available on the websites

AND
In the matter of M/s GREEN VILLAGE RESORTS LIMITED, CIN: U55200MH1998PLC 112894
having its registered office at Opp. Aakashwani Kendra, Malvani Village, Marve Road, Malad
(W), Mumbai - 400058, Maharashtra, India, Applicant.
Notice is hereby given to the general public that the company intending to make an application to
the Central Government under section 14 of the Companies Act, 2013 read with aforesaid rules
and is desirous of converting into a private limited company in terms of the special resolution
passed at the Extra-Ordinary General Meeting held on June 23, 2023 to enable the company to
give effect for such conversion.
Any person whose interest is likely to be affected by the proposed change/status of the company
may deliver or cause to be delivered or send by registered post of his objections supported by an
affidavit stating the nature of his interest and grounds of opposition to the concerned Regional
Director, Everest Building, 5" Floor, 100, Marine Drive, Mumbai — 400 002, within fourteen (14)
days from the date of publication of this notice with a copy to the applicant company at its
registered office at the address mentioned below:

For and on behalf of the Applicant
Sd/-
Balwant D. Pathare

Date : July 17, 2023
DIN: 02549498 (Director)

Place : Mumbai
Address of registered office of the Company :
Opp. Aakashwani Kendra Malvani Village, Marve Road, Malad (W), Mumbai — 400058.

of the stock exchanges on which the securities of the Company are listed, i.e. at www.bseindia.com and www.nseindia.com.

Remote e-voting:

In compliance with the provisions of Section 108 of the Companies Act, 2013 (‘the Act’) read with Rules made thereunder and
Regulation 44 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015, the Company is offering
remote e-voting facility to all the Members of the Company before and during the AGM, in respect of the business to be
transacted at the AGM and for this purpose, the Company has appointed Kfintech, for facilitating voting through electronic

Technologies Limited, Registrar and Share Transfer Agent (RTA) of the Company on Tuesday, July 18, 2023 to those
Shareholders whose names appear on the register of members or in the register of beneficial owners as at the close of
business hours on Friday, July 7,2023.

The Notice of the 30" AGM and the Annual Report 2022-23 are also available on the website of the Company at
https://www.centumelectronics.com/annual-report/, on the website of the RTA at https://evoting.kfintech.com and on
the website of the Stock Exchanges viz., www.bseindia.com and www.nseindia.com.

FORM B - PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

means.
FOR THE ATTENTION OF THE STAKEHOLDERS OF The detailed instructions for remote e-voting are given in the Notice of the AGM. Members are requested to note the In accordance with the provisions of Section 91 of the Companies Act, 2013 and the Companies (Management and
M/s. GREEN GARDENS PRIVATE LIMITED following: Administration) Rules, 2014 read with Regulation 42 of SEBI (Listing Obligations and Disclosure Requirements)

Regulations, 2015, the Company has fixed Wednesday, August 2, 2023 as the Record Date for determining the
Members eligible for Final Dividend on Equity Shares, if declared at the ensuing AGM of the Company for the financial
year 2022-23. The Dividend, if declared at the AGM will be paid within 30 days from the date of AGM.

In compliance with Section 108 of the Companies Act, 2013 read with Rule 20 of the Companies (Management and
Administration) Rules, 2014 as amended from time to time , Regulation 44 of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015 and Secretarial Standards on General Meetings issued by the Institute of
Company Secretaries of India, the Company is providing the facility to its Members to exercise their right to vote on the
businesses as set forth in the Notice of the 30" AGM by electronic means through both remote e-voting and Insta Poll
system atthe AGM.

All Members are informed that:

. PARTICULARS
. | Name of Corporate Debtor

DETAILS
M/s. GREEN GARDENS PRIVATE LIMITED
. | Date of Incorporation of Corporate Debtor| 04 Oct 1975

. | Authority Under Which Corporate Debtor | Ministry of Corporate Affairs-
is Incorporated / Registered Registrar of Companies- Chennai

. | Corporate Identity No. / Limited Liability | U01120TN1975PTC007001
Identification No. of corporate debtor b.
5. | Address of The Registered Office And 60, Mount Road, Chennai — 600006,
Principal Office (If Any) of Corporate Debtor | Tamil Nadu

6. | Date of closure of Insolvency Resolution | 13 July 2023 C.
Process

a. The remote e-voting facility will be available during the following voting period (both days inclusive):
09:00 A.M. (IST) on Tuesday, August 08, 2023
End of remote e-voting 05:00 P.M. (IST) on Thursday, August 10, 2023

At the end of remote e-voting period, the facility shall forthwith be blocked. Once the vote on a Resolution has been cast
by the Member, he/she shall not be allowed to change it subsequently or cast the vote again;

The facility of remote e-voting system shall also be made available during the Meeting and the Members attending the
Meeting and who have not already cast their vote by remote e-voting shall be able to exercise their right during the
Meeting;

The voting rights of the Members shall be in proportion to the number of shares held by them in the paid-up equity share
capital of the Company as on Friday, August 04, 2023 (‘cut-off date’). A person whose name is recorded in the Register of

Commencement of remote e-voting

w |ro

~

7 iquidation Commencement Date 14 July 2023 (order of the Hon'ble NCLT dated ’l\)ﬁeef(r:\rz/eéz/rﬁ]egtlﬁ;e;\%f’\?eneflCla| Owners as on the cut-off date only shall be entitled to avail the facility of remote e-voting 1. Members may attend the 30" AGM through VC/ OAVM at https://emeetings kfintech.com by using their remote
of Corporate Debtor 13 July 2023 was made available on 14 July 2023) 9 ’ e-voting credentials.
8. [ Name and registration number of the | Name:Sripriya Kumar d. Any person, who acquires shares of the Company and becomes a Member of the Company after the dispatch of the 2. Theinstructions for participating through VC/ OAVM and process of Insta Poll are provided as part of the Notice of

Registration No:
IBBI/IPA-001/IP-P00771/2017-18/11316

Address:224A ( New 346/1) ( Next to National
Public School ), Avvai Shanmugam Salai,
Gopalapuram, Chennai — 600086

E-mail : sripriya@spka.in,ggpl.lig@gmail.com e

Address:224A ( New 346/1) ( Next to National
Public School ), Avvai Shanmugam Salai,
Gopalapuram, Chennai — 600086

E-mail : sripriya@spka.in,ggpl.ligq@gmail.com

11. | Last Date For Submission Of Claims 13 August 2023

Notice is hereby given that the National Company Law Tribunal Division Bench I,
Chennai has ordered the commencement of liquidation of the Green Gardens Private
Limited on 13 July 2023 and appointed the undersigned as the Liquidator vide orders
in IA (IBC) /427/ CHE/2023 in CP/709 (IB) /CB/2018.

The stake holders of Green Gardens Private Limited are here by called upon to submit
their claims with proof on or before13 August 2023, to the liquidator at the address
mentioned against item No.10.

The financial creditors shall submit their claims with proof by electronic means only.
All other creditors may submit the claims with the proof in person, by post or by

insolvency professional acting as
liquidator

9. | Address and e-mail of the liquidator, as
registered with the Board

Annual Report including the Notice of AGM electronically, and holds shares as of the cut-off date may obtain the login ID
and password by sending e-mail request to emeetings@kfintech.com or may contact on 1-800-3094-001 (toll free), as
provided by Kfintech. However, if he/she is already registered with Kfintech for remote e-Voting then he/she can use his/ 3.
her existing User ID and Password; and

the 30"AGM.

Members whose names appear in the register of members or in the register of beneficial owners maintained by
the depositories as on cut-off date being Friday, August 4, 2023, shall only be entitled to avail the remote e-voting
facility or vote at the 30" AGM. Those who are not members on the cut- off date should accordingly treat the AGM
Notice as forinformation purposes only.

Remote e-voting period will commence on Tuesday, August 8, 2023 at 9.00 a.m. IST and will end on
Thursday, August 10, 2023 at 5.00 p.m. IST. Remote e-voting shall be disabled for voting thereafter. Once the
vote on aresolution is cast by the Member, the Member shall not be allowed to change it subsequently.

5. Incase a person has become the Member of the Company after the dispatch of AGM Notice but on or before the
cut-off date for remote e-voting or has registered the email address after dispatch of the Notice, such Member
may obtain the User ID and Password in the manner as provided in the procedure and instructions for e-voting.

Members who have cast their vote by remote e-voting prior to the AGM may attend the AGM through VC/ OAVM
but shall not be entitled to cast their vote again. Members who have not cast their vote through remote e-voting
and are present in the AGM through VC / OAVM, shall be eligible to vote through Insta Poll system available
during the AGM.

. Members who have cast their vote by remote e-voting prior to the AGM will also be eligible to participate in the AGM
through VC/OAVM facility but shall not be entitled to cast their vote again.

Registration of e-mail addresses: 4.
Member may send an e-mail request to einward.ris@kfintech.com along with scanned copy of the signed request letter
providing the email address, mobile number, self-attested PAN copy and Client Master copy in case of electronic holding /
copy of share certificate in case of physical holding for receiving the Annual report including Notice of AGM and the e-voting
instructions.

10.| Address and e-mail to be used for
correspondence with the liquidator

For permanent registration of e-mail addresses, the Members holding shares in demat form are requested to update the
same with their respective DP and in case of Members holding the shares in physical form are requested to update the same
with the Registrar by submitting Form ISR-1. 6.

Joining the AGM through VC / OAVM

The information about login credentials to be used and the steps to be followed for attending the AGM through VC / OAVM
are also included in the Notice of the AGM.

electronic means. Submission of false or misleading proof of claims shall attract Members may either call Kfintech Toll Free Number 1-800-3094-001 or send an e-mail request to: einward.ris@kfintech.com / 7. The Company has appointed Mr. S.P. Nagarajan, Practicing Company Secretary as the Scrutinizer for
penalties. o . S emeetings@kfintech.com for all queries on e-voting, AGM related matters. Alternatively, Members may contact Mr. Ashok conducting the remote e-voting and e-voting process during AGM in a fair and transparent manner.
In case a stakeholder does not submit its claims during the liquidation process, the Babu Yaramaneni, Deputy Manager (Secretarial), Rajahmundry — 533105, East Godavari District, Andhra Pradesh, 8. Members who have not registered their e-mail addresses are requested to register the same in respect of the

claims submitted by such a stakeholder during the corporate insolvency resolution
process under the Insolvency and Bankruptcy Board of India (Insolvency Resolution

Telephone No. +91-883-2471831; E-mail id - aplinvestorrelations@andhrapaper.com. shares held in electronic form with the Depositories through their Depository Participant(s) and in respect of

Process for Corporate Persons) Regulations, 2016, shall be deemed to be submitted For ANDHRA PAPER LIMITEJII) shares held in physical form by writing to the Company’s RTA KFin Technologies Limited, Selenium Tower B, Plot
. , \ sdl- AT " a
under section 38 Sriprya Kumar Place: Rajahmundry BIJAY KUMAR SANKU Nos. 31 & 32, Financial D|§tr|ct Nanakra.mguda,lSenImgampaIIy Mandal, Hyderakfad 500032.
Liquidator Date : July 18, 2023 Company Secretary 9. Members who may require any technical assistance or support before or during the AGM are requested to
Date :19.07.2023 In the Matter of Green Gardens Private Limited contact KFin Technologies Limited at toll free number 18003094001 or write to them at evoting@kfintech.com.
Place : Chennai Regn. No: IBBI/IPA-001/IP-P00771/2017-18/11316 Members may also contact Mr. N Shiva Kumar at the RTA's address mentioned earlier or at
shivakumar.n@kfintech.com or 18003094001 for any further clarifications.
For Centum Electronics Limited
Sd/-
Place : Bengaluru InduH S
Date :July18,2023 Company Secretary & Compliance Officer
(,'-’ PUBLIC NOTICE ON AUCTION OF PLEDGED GOLD ORNAMENTS Bal. Qutstanding i Bal. Qutstanding ;
D CSB Bank SMNo.| Branch Name Account Name Client ID Nféc"f p E? ‘2’(“)23 (?r%'%r;t) SNo| Branch Name Account Name Client ID f’fqo- of 7 3.?,%523 {ﬁ%‘%@)
The borrower/s in specific and interested bidders, in general, are hereby informed that on account of non-repayment of the Bank's dues by the borrowers as ' Bal i L0 Rk,
under despite the payment notice and recall/auction notice issued by the Bank, the gold ormaments pledged with the bank as security by the respactive
barrowers for the loans availed by them will be sold in public auction an “as is where is" and "non-recourse” basis through e-auction portal hipefesbgold, 61 CHALISSERY JAYAPRAKASH M N 4213267 6 | 404565.9 95 131| ERODE SIVAKUMARN 4519163 5 189948.31 4420
auctiontigernet on 27th July 2023 at 12 noon. The auction may be adjourned to any other lzter date at the discretion of the bank upen publication of the same B2 CHALISSERY MOHAMMED IQBALF M 827029 1 87353.06 16.7 132| ERODE SOMASUNDARAM 7599536 1 236910.59 55
in the Bank's natice board. The barrowers are haraby further informed that the gold omaments will be disposed of by private sale if the public auctlon is nat
suceesstul and if there is a Further balance to be recovered thereafter, legal action will be initizted against the bormawers for recovery of the balance amounts 63 CHALISSERY PRAVEEN C 402133 3 | 2886036.31 504.55 133| ERODE UMASANKARN 4321182 1 130794.37 a
due to the bank, 64 | CHALISSERY RESHMA K RAJAN 4453033 1 | 77084.96 17.9 134| FEROKE JASIRPP 4311490 1| 8638.34 2.1
Bal. Oustanding Weight 65 | CHALISSERY SAHEEDA C 879976 4 | 477521.79 124.2 135| FEROKE MUHAMMAD ASHRAF T 4543146 1| 27580.09 6.45
SNo. Branch Name Account Name ClientiD |No.off &, (grams)| |66 | cHALISSERY SHABEER 4147336 | 2 | 165499.8 38.7 136| FEROKE NISARP 4525968 | 4| 154289 38.1
67 | CHALISSERY SHEMICA 827057 | 4 | 380105.86 026 137| GUDALUR YOGESWARAN SUBRAMANIAMS 4198871 | 1 | 75937.3 18
1 | ALAPPUZHA AKHILAP 4543078 | 1 |21591.26 5.05 | |eg | CHANGANACHERRY ARUNS 4420104 | 4 | 30005382 | 850 138| GURUVAYUR MUSTHAKK B 7262063 | 8 | 1738425.19 | 306.2
2 | ALAPPUZHA ANOOPR 4435201 | 1 | 6490.85 1.5 eoll [ osAean sHERRY TS el bl e e 139| GURUVAYUR RAVIKUMAR K 7251552 | 1| 900635.5 163.8
3 | ALAPPUZHA 4053148 | 1 57653.01 179 | 70 | CHANGANACHERRY BIJU SEBASTIAN 4432722 | 2 | 125749.83 | 29.1 :i? FR‘::Z‘:&VKTLA :ﬁ:r;’;ih{ :ig:g:: 1 2;22;:; 37
4 | ALAPPUZHA JijiLawrence 4543870 | 1 |16859.91 392 | 177 | CHANGANACHERRY BYJUS 4490177 | 6 | 26104679 | 602 | [ 0| BRSO i o s |mat o
§ | ALAPPUZHA KRISHNAN HARIDAS 4298417 | 1 |29926.28 7 72 | CHANGANACHERRY GEORGE MATHEW 4487255 | 8 |352660.73 | 1036 | | o o T T i | i | Vieui -
i || e MOLLY o W | 28 {4 || DHISRANATHERRY DKM ol 413 144| IRINJALAKUDA JOHN SHOJI 4121004 | 4 | 337768.11 76
7 | ALAPPUZHA OMANA 4540050 | 1 [112961.88 26.4 74 | CHANGANACHERRY MAHESH R 4417159 | 1 | 17718.24 4 :
145| IRINJALAKUDA RASHEEDA BANU 7289817 | 1| 274013.7 63.8
8 | ALAPPUZHA OMANA HARIDAS 4293142 | 1 | 20040.79 6 75 | CHANGANACHERRY NIDHIN KN 4514586 | 2 | 109723.49 256 e et GOHITH BABLA asoia0 | 3 | eobdaie e
9 | ALAPPUZHA RAJESWARY S 4339519 | 1 | 90816.16 19.8 76 | CHANGANACHERRY Priyesh 4541527 | 1 | 51796.61 121 147| IRINJALAKUDA ROSY THOMAS 4267778 | 8 | 80682531 1797
10 | ALAPPUZHA RESNIMOLR 7214095 | 7 |1209738.81 | 299.29| |77 | CHANGANACHERRY RADHA RAVINDRANATH 796584 1 | 27240.24 6.2 148| IRINJALAKUDA VISAL P PRAKASH 7541458 | 3 | 904392922 200.68
T1 | ALAPPUZHA Shameera § 4541805 | 1 (109958.91 | 26.35 | |78 | CHANGANACHERRY Regini B 4452886 | 1 | 1290475 | 3 149| KADUKUTTY ALLEN EMMANUEL DSILVA 4375583 | 2 | 45100.92 12.2
12 | ALAPPUZHA SUDHARSHAN VIVEKGHADGE | 4541254 | 1 |26145.54 6.1 79 | CHANGANACHERRY SAVITHRI 4157058 | 1 | 92826.22 17.5 150| KADUKUTTY JuLy 3207762 | 1| 8097.72 1.9
13 | ALAPPUZHA SUNILKUMARKP 3842682 | 4 |154214.3 38.91 80 | CHANGANACHERRY SHIBU MADHAVAN 4195383 | 4 | 853426.72 197.2 | [151| KADUKUTTY MANU CHANDRAN 4538045 | 2 | 37009.58 12
14 | ALAPPUZHA THRIJAMMA SANTHOSH 4416271 | 6 |245521.78 | 5475 | |81 | CHANGANACHERRY UnniK 4541993 | 1 | 96795.1 3.7 162| KADUKUTTY MARY FINY SIMETHY 2159039 | 1| 31051.34 7.58
15 | ALUVA AKHILASH RAJU 4404720 | 2 | 120420686 | 277 82 | CHAVAKKAD Jayaprakash Ayyappu 4539884 | 1 | 15885.51 37 153| KADUKUTTY SANGEETHA MANIKANDAN 3833120 2 | 175275.64 40.74
16 | ALUVA MUHAMMED SHAFI P A 4219034 | 1 [102201.82 | 24 83 | CHAVAKKAD MAIMOONA 2607801 | 5 | 73674042 | 16B.26 | |154| KADUKUTTY SYAMAS 3817760 | 2 | 74807.51 18
17 | Awva AINSHADCS S a132500 | 8 | 365055.22 g352 | |84 | CHAVAKKAD MOHAMED MUSTHAFAP P 4539254 | 1 | 136354.17 31.7 155| KADUKUTTY USHA PRASAD 4537773 | 2 | 12810.06 3.1
: : 85 | CHAVAKKAD ROSHAN PR 4538721 | 1 | 132557.52 30.8 156 | KALLIASSERY AJITH KUMAR P 3901713 | 1| 144549.96 32
) e Sushes ezt | 3 |sanean | 1| o | Guaumao SANIAITH rsis | 2 |essisse | 157 | | o | suamy wsoone| 1| wme | 1
) ) 87 | CHAVAKKAD SHAFEER P 4538695 | 2 | 69195.14 16.08 158| KANDASSANKADAVU | DILEEPKUMAR KR 3420258 | 1| 133462 30.5
20 | ALUVA SIDHARTH S 4385885 | 1 |198556.46 | 46.8 88 | CHAVAKKAD SHEENA 3057327 | 1 | 612,67 2 159| KANDASSANKADAVU | GOKULKS 3997358 | 4 | 357123.51 78.14
21 | AMBALLUR VIBEESHVT 7023637 | 1 | 38002.55 7 89 | CHAVAKKAD SIVADAS KC 4539206 | 1 | 82764.55 19.4 160| KANDASSANKADAVU | KOMALAM JAGADEESAN 1441163 | 1| 22067.78 5.45
22 ASHTAMICHIRA MK THANKACHAN 1286909 1 28168.03 8 ap CHAVAKKAD SUMISHA 3901655 2 | 375127.63 87.05 161 | KANDASSANKADAVU LAMNJINI 3420263 1 140015.12 32.01
23 | ASHTAMICHIRA NIDHIN P A 3731132 | 1 | 19285.71 4.6 91 | CHAVAKKAD SURESH RENGANATHAN 4299921 1 93231 4 162 KANDASSANKADAVU | SHAJI George 4246306 1| 16582.08 4.34
24 ASHTAMICHIRA SHEEBA SHAJU 1284570 1 142491.21 32.8 92 CHAVAKKAD VINIKUMAR N G 4187851 1 | 81938.19 19.74 163 | KANDASSANKADAVU SREEJILK S 4542244 1 26196.71 11.09
25 | ALTHARA AYSHABY 1503600 | 2 |188823.83 44.25 | 93 | cHITTATTUKARA GEORGE 1531976 | 1 | 208400.44 48.74 | |164| KANDASSANKADAVU | SUJAVA 7296509 | 6 | 955031.84 212.45
26 | ALTHARA GREENISH 4542048 | 2 (13875487 | 325 | |94 | cHITTATTUKARA SUJEESHTYV 4372008 | 11|705672.36 | 160.65 | |165| KANDASSANKADAVU | SUMAMM 2218313 | & | 22a2ilae || 5289
27 | ALTHARA IYASP'S 4543060 | 1 [29049.22 | 6.8 95 | CHITTUR ASOKAN A 4539369 | 4 | 237092.56 | 54.4 :gg E::Eﬁiﬂfm"” ﬁ:ggg'\:’“"“”“" SIVARAMAN m ::‘:; ’1" ?{2:?;296 ?22
28 | ALTHARA NISNASHERINV A 4145855 | 2 | 108207.08 25.3 96 | CHITTUR KRISHNADAS P 4543346 1 | 52494.43 12.3 166 | WARURAGHAL OO ANTONY dii=hae i | et ' 3 6
29 | ALTHARA RAJI 3976756 | 1 |106314.89 208 97 | CHITTUR KUMARASWAMY K 7612315 | 3 | 562483.55 131.91 :
169| KARUKACHAL P C SANTHAMMA 4420325 | 1| 67586.6 15.5
30 | ALTHARA RAJITHAS 4527167 | 5 | 197966.37 456 98 | CHITTUR PRABHAKARAN RAJESWARI 4159394 | 1 | 4B154.48 1 170| KARUKACHAL SHIJIKM 4541664 | 2 | 274435.6 64.20
31 | ALTHARA SHAKEERTP 1504932 | 5 | 561119 134.8 ?E ; E::Eﬂ: :i?d;; —_— :?:;fgg 1 :ﬁ;gg:: ?: . 171| KARUKACHAL SOSAMMA AUGUSTIN 4290241| 1| 17078.78 4
32 | ALTHARA SUBAIDHA 2733601 | 9 | 1700199.22 | 342.47 e i RAMYAM saa1804 | 3 | 115163.4 26 172| KARUKACHAL SURESHKUMAR CK 4539561 | 1 | 34266.89 8
33 | ALTHARA SWEDHATF 7202235 | 1 | 417604.23 77.9 01]¢C 3 5158. 92.65 173| KARUKACHAL VIJITHA PRADEEP 4534067 | 1| 14548.3 3.4
34 | ALTHARA UMAKB 4539057 | 1 | 30186.9 7 102 | CHITTUR SARATH K 4054836 | 1 | 21393382 | 393 | ly74| wapuKACHAL VIMAL KUMAR VK 4399165 | 2 | 12882351 | 29.3
35 | ALTHARA V'V ABDUL JALEEL 7311236 | 1 |12025.77 238 103 | CHITTUR SHIBUP 4306968 | 1 | 99178.08 23.2 175| KARUR RAVICHANDRAN RAJU 4403544 | 4 | 388569.33 | 98
36 | AZHIKODE ABDUL RAHIMANK P 19002803 | 1 | 630655 20 104 | CHITTUR SUBASHT 4155687 | 3 | 35401286 | 653 | 47| kamun Satheeskumar Sekar 4423817 | 1| 176033.16 | 435
37 | AZHIKODE HASBULLA AHAMMED 4523881 | 4 |29288403 | 701.4 | | 100 | CHITTUR ISR 4140010 | 3 | 300210M | 7838 | 77| ickrTANAM 40BIN.JOHNSON 7403652|| 2] 899374451 (498
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